
NATIONAT COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

COMM:

PRESENT: SH. R.VARDHARAIAN
HON'BLE MEMBER (J)

c. P. NO. B2(ND)2015
cA. NO.

SH. M.K. HANJURA
HON'BLE MEMBER (J)

ATTENDANCE.CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY tAW TRIBUNAL ON 05.09.2016

NAME OF THE COMPANY: M/s. Mr. Vineet Sharma V/s. Bass Metal h . Ltd. & ors.

SECTION OF THE COMPANIES ACTz 397 | 39a
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ORDER

Learned counser for the parties are present. Learned counser for the appricaniintervener has fired the compriance report in terms of the order dated 26th Jury 2016 0f thisTribunal' Learned counser for the parties seek and are given 2 weeks time to fire the repry to thesaid report' what comes to the fore from the perusar of the order dated 2nd June 2016, is thatthe respondent number 2 was directed to hand over the papers dury signed of 15% subsidy tothe totar capitar expenditure to the appricant petitioner so that further funds may flow to thecompany' Learn.d counser for the respondent number 2 has handed over the requisite papers(in original) to the rearned counsel for the petitioner and the photo copies thereof have beentaken on record.

List on 28.09.16.
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